CENTRAL ADMINISTRATIIVE IRIBUNAL
ALLAHABAD BENCH : ALLAHABAD

CIVIL MISC.CONTEMPT APPLICATION NO,162 OF 2001

IN

ORIGINAL APPLICATION N0.635 OF 2001
ALLAHABAD THIS THE 20TH DAY OF OCTUBER,2003
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HOH:BLE MR, JUSTICE R.R.K. TRIVEDI ,VICE-CHAIRMAN
HON*BLE MB. D. R. TIWARI JMEMBER-4

Mohemmad Aquil,

eged sbout 24 yeers,

gon of late Moinunddin,

R/o villege Hetwe,

Post Ahmadpur dseuli,

Distriet - Allshebad. ccsvssssssvechppiicant

( By Advocate Shri R. Verma )

Versus

1. G.P. D Souze Air Officer Commending,
24, Equipment Depot,
Mensuri,
A1lehebed.

2 Vipin Kwmer,
#ir Officer Commending,
24, Equipment Depot,
Mgnueri, 411lshebad. cssssssssssssesdespondente

( By Advoczte Shri Gyan Prakash )
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HON'BLE MR. JUSTICE _BeBeKe ZIELVEDL ,VICE-CHATHMAN _

Itvés no!: disputed, that the order on besis of °
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violetion of m}\contempt applicetion hes been filed/&b\‘zm)“

modified in recell application.
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2e In the circumstences, as the initlel order has been
modified the respondents are entitled for fresh time to comply
with the order end this contempt applicetion heas been rendered
infructuous. The contempt spplication is sccordingly dismissed.
"\ evam\u\]g"\
Notices ere discherged. However, if the orderi
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uncomplied, it shall be open to epplicent to flle fresh&ﬁ
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Member-4 Vice-Chairman
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